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Promotion of Mushroom cultivation in the 

State of Bihar 

7704. SHRI S.S. AHLUWALIA: Will 

the Minister of FOOD PROCESSING 

INDUSTRIES be pleased to state: 

(a) whether it is a fact that financial 

assistance was provided by Government 

during the last three years for promotion 

of mushroom cultivation and processing 

in the State of Bihar; if so, year-wise 

details thereof? 

(b) whether it is also a fact that 

Government have made a review of the 

achievements made by Bihar State in the 

field of cultivation and processing of 

mushroom by dint of the financial 

assistance received by it; if so, details of 

the outcome of the review; and 

(c) the details of additional steps, if 

any, which are being taken by 

Government for promotion of mushroom 

cultivation in the State? 

THE MINISTER OF STATE OF THE 

MINISTRY OF FOOD PROCESSING 

INDUSTRIES (SHRI TARUN 

GOGOI): (a) to (c) With a view to 

promote mushroom cultivation & 

processing in the State of Bihar, an 

assistance to the extent of Rs. 4.650 lakhs 

was extended to a willing implementing 

agency recommended by the State 

Government in the year 1991-92 for 

establishment of a Mushroom Spawn 

Laboratory and Poly-pack Spawned 

Substrate production centre with some 

training facilities. After successful 

implementation of the above project by 

the implementing agency, further 

assistance to the tune of Rs. 3.688 lakhs 

have been extended in 1993-94 for setting 

of* Food Processing Training Centres for 

providing training for production and 

processing of mushrooms so that people 

could be trained for the same. 

 

Advantage of permitting Multinationals in 

Food Processing Industries 

7706. SHRI CHIMANBHAI MEHTA: 

SHRI SARADA MOHANTY: 

Will the Minister of FOOD 

PROCESSING INDUSTRIES be pleased 

to state: 

(a) what is the advantage of permitting 

multinationals in food processing 

industries in our country; 

(b) what is the investment in this 

sector since liberalisation; 

(c) whether these multinationals 

adversely affected our local industry; 

(d) what is the employment generation 

by multinationals in food processing 

industry so far after the liberalisation; 

(c) what   is   the   quantum   of  foreign 


